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repeal or revision o f  provision o f  pen
sion to form er M em bers o f  Parliam ent;

(b ) i f  so, fu ll details thereof;

(c )  if  not, the reasons for G overn 
mental delay and indecision in the 
m atter;

(d ) whether G overnm ent’s own 
mind is to repeal outright the said 
pension-provision; and

(e ) if not, w hy not?

THE MINISTER OF PA R LIA M E N 
T A R Y  A FFA IR S A N D  LABO U R 
(SH RI R A V IN D R A  V A R M A ) (a ) to
(e ) . No final decision has yet been 
taken on the question o f repeal or 
revision o f  provision o f pension to 
form er M embers o f Parliament. This 
question was included as an item for 
discussion with the Leaders o f O ppo
sition Parties/G roups in both Houses 
o f Parliament. A  decision in the mat
ter w ill be taken when the discussions 
conclude.

Holding Session of Parliament in South

427. SHRI R A G A V A L U  M O H A N A - 
RA N G A M : W ill the {Minister o f
PA R LIA M E N TA R Y  A FFA IR S AN D 
LABO U R be pleased to state:

(a ) whether Governm ent are aware 
o f  a grow ing opinion that the Session 
o f Parliament should be held at least 
once a year at any place in South 
India; and

(b ) if so, the steps proposed by 
G overnm ent for  accom m odating that 
opinion in the interests o f National 
Integration?

THE M INISTER OF PARLIAM EN 
T A R Y  A FFA IR S AN D  LABOU R 
(SH RI R AV IN D RA . V A R M A ): (a )
No, Sir.

(b ) Does not arise.

Opening o f Regional Passport Office in 
each State

428. SHRI D. D. DESAI:
SHRI R AM  K A N W A R  

BER W A:

W ill the Minister o f EXTE R N A L 
A F F A IR S be pleased to state:

(a ) whether his M inistry has taken 
a decision to have a passport office in 
each State capital;

(b ) if so,, when the proposed re
gional passport offices w ill be opened 
in those State capitals which do not 
have one such office now; and

(c ) whether steps have also been 
taken to provide adequate staff to 
existing passport offices in view  o f  the 
enorm ous increase in their w ork?

THE M INISTER OF EXTERN AL 
AFFA IR S (SHRI A T A L  BIHARI 
V A JP A Y E E ): (a ) and (b ). It is
G overnm ent’s ob jective to open pass
port offices in States w hich do not 
presently have one. To begin with, 
Regional Passoprt Offices w ill b 2 
opened in the States o f Karnataka and 
Rajasthan early in the com ing finan
cial year. In order to provide a better 
service to the public in large States, 
where the volum e o f w ork  does not 
warrant the opening o f  full-fledged 
Regional Passport Offices, G overn
ment prop-oses to open Sub-Regional 
Passport Offices. The details o f these 
Offices are being jv o rk e d  out. It w ill 
be G overnm ent’s endeavour to open 
as many Sub-R egional Passport Offices 
as possible during the com ing finan
cial year.

(c )  Yes, Sir.

Activities o f Anand Margis In Britain

429. SHRI G. Y. KRTSHNAN: W ill 
the Minister o f EXTERN AL A F 
FAIR S be pleased to state:

(a ) w hether it is a fact that the 
London P olice has indicated that the




